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Group-ll

(Coking Coal WG II,

III, Semi Coking I,

II, Non-Coking A.B) 135.00

Group-Ill

(Coking Coal WG IV,

Non-Coking C) 95.00

Group-IV

(Non-Coking D,E,) 70.00

Group-V

(Nun-Coking F,G) 50.00

Group-VI

(Andhra Pradesh Coal) 75.00

Policy for Paper Industry

661. SHRI G.A. CHARAN REDDY: Will the Minister 
of INDUSTRY be pleased to state:

(a) whether the Government have urged the paper 
industry to consider strategic alliances amongst domestic 
paper mills to market their products so as to bring down 
the delivery costs, avoiding costly and criss-cross trans­
portation;

(b) whether the Government are considering for 
evolving a suitable policy framework to make available 
adequate raw material at reasonable price to the paper 
industry;

(c) if so, the details thereof; and

(d) the extent to which the said policy Is likely to 
help the paper industry?

THE MINISTER OF INDUSTRY (SHRI MURASOLI 
MARAN): (a) High cost of production is the single most 
limiting factor affecting the competitiveness of indigenous 
paper industry. Government has advised the industry to 
consider all cost cutting options including strategic alliances 
to transport and market their products.

(b) to (d) There is no shortage of non conventional 
raw materials like agro based residues and waste paper. 
However, large scale industry led plantation would be an 
ideal and cost effective solution for ensuring regular supply 
and for generating rural employment.

SB I Signed Mou with Egypt

662. SHRI SURESH KALMADI: Will the Minister of 
FINANCE be pleased to state:

(a) whether the State Bank of India have signed 
a Memorandum of Understanding with Egypt’s Social Fund 
for Development; and

(b) if so, the details of the MOU?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI SATPAL MAHARAJ): (a) Yes, Sir.

(b) State Bank of India (SBI) had signed an MOU 
with Social Fund for Development (SFD), Egypt. Under this 
MOU, SBt will provide technical assistance to SFD in the 
following areas:

development of efficient credit delivery mecha­
nisms, through banking channels, in Egypt, for weaker 
sections of the society.

building up suitable training infrastructure and 
initial training of Egyptian-bank staff in the required skills.

Until now three training workshops of five days each 
have been conducted by SBI in Egypt and a two-week 
training programme on rural and developmental banking 
has been conducted at the State Bank Institute of Rural 
Development, Hyderabad for staff of the commercial banks 
in Egypt through the aegis of SFD.

Soiled Currency Notes in Karnataka

663. SHRI K.C. KONDAIAH: Will the Minister of 
FINANCE be pleased to state:

(a) whether soiled and mutilated currency notes of 
Rs. 1, Rs. 2 and Rs. 5 are in great circulation in Karnataka;

(b) if so, whether these soiled notes are not being 
accepted by nationalised banks in the State;

(c) if so, whether the Reserve Bank has taken any 
action to provide coins to replace soiled notes;

(d) if so, the time by which the coins are likely to 
be supplied to banks in the State to replace soiled notes; 
and

(e) the estimated value of Rs. 1, 2, and 5 denomi­
nation soiled notes in Karnataka?

THE MINISTER OF STATE IN THE MINISTRY OF 
FINANCE (SHRI SATPAL MAHARAJ): (a) No, Sir. With the 
discontinuance of printing of smaller denomination notes 
of Re. 1, Rs. 2 and Rs. 5, and with the withdrawal of unfit 
notes, the quantum of these notes in circulation has come 
down.

(b) All the banks are under instructions to freely 
accept soiled notes of these smaller denominations for 
exchange. The currency chests maintaining branches have 
also been delegated with powers under RBI Note Refund 
rules to adjudicate claims on mutilated notes free of cost. 
Complaints received from the general public in this regard 
are also attended to.

(c) and (d) With the Government's decision to discon­


